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Environmental Clearance 

 
 
1231. SHRI M. CHANDRAKASI: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a)  the average processing time taken by the Government for according environment 

clearance for an eligible project;  
(b)  the details of pending applications awaiting approval of the Ministry for projects to be 

executed in Tamil Nadu as on date;  
(c)  the details of projects pertaining to Tamil Nadu for which environment clearance were 

not accorded during the last five years; and 
(d)  the criteria laid down for outright rejection/non-grant of environment clearance for 

projects? 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(DR. MAHESH SHARMA) 
 
(a) The year wise details of average time taken for grant of environmental clearance is as 
follows: 
Year Number of days taken to grant Environment Clearance 
Prior to 2014 600 days 
2015 184 
2016 223 
2017 177 
 
(b) The details of applications pertaining to Tamilnadu is given at Annexure. 
 
(c) No proposals pertaining to Tamil Nadu is rejected during the last five years; 
 
(d) As per the Environment Impact Assessment Notification,2006 applications for prior 
environmental clearance may be rejected by the regulatory authority concerned on the 
recommendation of the Expert Appraisal Committee or State Level Expert Appraisal 
Committee (SEAC) or District Level Expert Appraisal Committee concerned.  
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